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MINISTRY OF HOUSING AND URBAN AFFAIRS
(Delhi Division)
NOTIFICATION
New Delhi, the 1st July, 2026

S.0. 3562(E).— Whereas certain modifications which the Central Government proposed to make in the
Master Plan for Delhi-2021/ZDP Zone P-II regarding the area mentioned hereunder was published in the Gazette of
India, Extraordinary, as Public Notice vide No. PLG/LP/0002/2022/P-11/S-8/, dated 09.12.2025 by the Delhi
Development Authority in accordance with the provisions of Section 44 of the Delhi Development Act, 1957 (61 of
1957) inviting objections/suggestions as required by sub-section (3) of Section 11-A of the said Act, within thirty days
from the date of the said notice.

2. Whereas one objection/suggestion was received with regard to the proposed modification and proposal was also
approved at the meeting of the Delhi Development Authority.

3. Whereas the Central Government have after carefully considering all aspects of the matter, decided to modify
the Master Plan for Delhi-2021/ZDP Zone P-II .

4. Now, therefore, in exercise of the powers conferred by sub-section (2) of Section 11-A of the said Act, the Central
Government hereby makes the following modification in the said Master Plan for Delhi-2021/ZDP Zone P-II with effect
from the date of publication of this Notification in the Gazette of India.

MODIFICATION*: -
SI. No. [Location Area |Landuse as per MPD-2021 [Landuse changed to |[Boundaries
(in |/ ZDP Zone P-I11
Ha.) [Landuse Area Landuse Area
(Ha.) (Ha.)

1. |Village Gadi Khasro &  [40.23 [Commercial 17.6044 |Residential  |15.8000 [North: Hiranki
Village Ibrahimpur in P&SP 0.7564 [village (LDRA)
Sector-8B of Zone P-II Recreational  [1.0480

Recreational 18.2721 |Residential  [8.2600 |
Commercial [0.2267 South: Proposed
80 m road (UER-
P&SP 1.1230 1)

Industrial 0.6658

Transportation|0.6273
Government |7.3693 [East: Proposed
Public & Semi-  [3.4379 |Residential _[0.9836 [100 m road (UER-
Public (P&SP) Commercial [0.2496 |

Industrial 1.2372
Recreational 0.0275
Transportation|0.9400 |yyest: Proposed 60
Transportation 0.6156 [P&SP 0.0540 [ ZDP road
Recreational [0.3316
Government [0.2300
Water Body 0.3000 [Water Body [0.3000
(Canal) (Canal) (no
change)
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* Necessary coordination with the concerned infrastructure and service-providing agencies and the balance in overall
land-use distribution is to be ensured.

[F.No. K-13011/2/2026-DD.I]
U K TIWARI, Under Secy.
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